Lefrer No 20024
From:
Shesh Mail Singh
Principal District & Scessions Judlge,
Pk
To:
The Regisirar General;
How'bie iah Court of dhakhaod.
Ranehy, .
Pakur, Dated, the o “‘..ll‘(i‘\' of Pecember, 20004,
Suly: Prtasinforeiction of Cotinercind Cowis for aupleneniation of the PEOVIaitns of
Phe Comnvicial Courte. Commpecial Division aad Compnieraisd Appellare Division
of Wich Courrs Ace, 2015 s emwnded By the Comenerdoial Coures, Connerciod
Pivistan aad Conmzevcial Appollate Division of thee P courts (Amendiment)
rdinanee, 2O
Sir,

With reference ta ihe Hon'ble Higl Comt's Leiter No. 260/R&S dated
P6.08.2022, 1 am fumishing the rebating 1o cases st disposed of, pending in
the Conunercial Couris, Conngercin Appellant Comt, Connmercind Division and Conmmereial
Appelant Division, for ihe month of Movember, 2024 as pes proeseritbed fonmne, as
mentioned herewih belove jor 1he Judpeshin of Palon,
SCHEDULE
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(See Rule 4y
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This i for kind iniormation and necdiul (o the How'hle High Conrt of
Jhaokband, Rancehi,

YoursTgthivlly,
// .

Principl Iﬁr;s:u‘s ohessions Judae,
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